IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.IName of

.JApplicant

Date : 17.06.2026

7 Notified
Courtjamount

SAROJ KUMAR

1 [amioa 41974/2026(17.06.2026 |WP(C)/17734/2026 |10 c

2 ool FUMER 4197572026 (17.06.2026  [We(C) /17718/2026 |10 c
SATYAPRIYA

3 |oAMANTA 41978/2026(17.06.2026  |WP(C)/18021/2026 |10 c

4 |A.K.SWAIN 141982/2026(17.06.2026 WP (C)/18274/2026 |10 | lc |

5 |A.K..PANDA  |41989/2026|17.06.2026 |WP(C)/18136/2026 |10 | c |

6 |P.K.MISHRA  |42034/2026(17.06.2026 |ABLAPL/5917/2026 |10 | c |

7 |a.x.JarI 142038/202617.06.2026 |ABLAPL/5899/2026 (10 | c |

'8 |G.R.NAYAK 142070/202617.06.2026 |ABLAPL/6094/2026 |10 | c |

9 |s.s.JENA 142080/202617.06.2026 |CRLMC/1865/2026 |10 | c |

|10 |G.R.PATRA 142081/202617.06.2026 |CRLMC/1909/2026 |10 | c |

11 |G.R.PATRA 142082/202617.06.2026 |CRLMC/1907/2026 |10 | c |

12 |G.R.PATRA 142084/202617.06.2026 |CRLMC/1835/2026 |10 | c |

13 |R.R.DAS 142091/202617.06.2026 |[WP(C)/17469/2026 |10 | c |

|14 |M.MOHANTY 142102/2026[17.06.2026 |CRLMC/1867/2026 |10 | c |

|15 |M.MOHANTY 142104/202617.06.2026 |CRLMC/1876/2026 |10 | c |
BYOMAKESH

16 | ooy 42112/2026(17.06.2026 |ABLAPL/5878/2026 |10 c
BYOMAKESH

17 |omopaTiy 42113/2026(17.06.2026 |ABLAPL/6087/2026 |10 c
BYOMAKESH

18 | o lonrny 42114/2026(17.06.2026 |ABLAPL/5877/2026 |10 c

119 |M.MOHANTY 142126/2026(17.06.2026  |BLAPL/5581/2026 |10 | lc |

20 | ot PRARASE49151/2026(17.06.2026  |ABLAPL/6040/2026 |10 c

21 |K.K.NATH 142158/2026(17.06.2026 | ABLAPL/5887/2026 |10 | lc |

22 |A.PANDA 142159/2026(17.06.2026 | ABLAPL/5892/2026 |10 | lc |
BIJAYA KUMAR

‘23 N 42163/2026‘17.06.2026 ABLAPL/6279/2026 ‘10 ‘ ‘c ‘

24 |G.R.PATRA 142164/2026(17.06.2026  |ABLAPL/4070/2026 |10 | lc |

25 |A. MOHANTY  [42165/2026|17.06.2026 |ABLAPL/6058/2026 |10 | lc |

26 |A. MOHANTY  [42167/2026|17.06.2026 |ABLAPL/6053/2026 |10 | lc |

27 |S. PRADHAN  [42169/2026|17.06.2026 |ABLAPL/5946/2026 |10 | lc |




28 |S.PANDA 142172/202617.06.2026 |ABLAPL/5982/2026 |10 | c |
29 |s.PANDA 142184/202617.06.2026 |ABLAPL/5948/2026 |10 | c |
130 |S.NAYAK 142187/2026(17.06.2026  |ABLAPL/5966/2026 |10 | lc |
31 |A.K.BEHERA  |42191/2026|17.06.2026 |ABLAPL/5893/2026 |10 | c |
32 |A.K.BEHERA  |42193/2026|17.06.2026 |ABLAPL/5895/2026 |10 | c |
133 |K.K.NATH 142202/202617.06.2026 |ABLAPL/1125/2026 |10 | c |
34 |K.K.NATH 142203/2026(17.06.2026  |ABLAPL/1641/2026 |10 | lc |
135 |K.K.NATH 142204/2026(17.06.2026  |ABLAPL/2779/2026 |10 | lc |
|36 |S.C.ATABUDHIA 42208/2026|17.06.2026 |ABLAPL/6051/2026 |10 | lc |
137 |K.K.NATH 142210/2026(17.06.2026  |ABLAPL/5885/2026 |10 | lc |
138 |S.BARIK 142211/2026(17.06.2026  |ABLAPL/6117/2026 |10 | lc |
39 |C.K.ROUT 142220/202617.06.2026 |ABLAPL/5920/2026 |10 | c |
|40 |C.K.ROUT 142221/202617.06.2026 |ABLAPL/5921/2026 |10 | c |
|41 |H.K.PATRA 142222/202617.06.2026 |ABLAPL/5956/2026 |10 | c |
|42 |H.K.PATRA 142223/202617.06.2026 |ABLAPL/5871/2026 |10 | c |
143 |S.K.PAL 142224/202617.06.2026 |ABLAPL/5872/2026 |10 | c |
|44 |B.SAHOO 142225/2026(17.06.2026  |ABLAPL/6025/2026 |10 | lc |
|45 |U.P.BAG 142246/2026(17.06.2026  |ABLAPL/5927/2026 |10 | lc |
|46 |U.P.BAG 142247/202617.06.2026 |ABLAPL/5925/2026 |10 | c |
|47 |M.K.SWAIN 142248/2026[17.06.2026  |ABLAPL/6073/2026 |10 | c |
|48 |B.SAMMADAR  |42249/2026(17.06.2026 |ABLAPL/5922/2026 |10 | c |
|49 |G B DASH 142260/2026(17.06.2026 WP (C)/11414/2024 |10 | o |
50 [R. DAS 142262/2026|17.06.2026  |TRPCRL/7/2025 7 | o |
‘51 ‘SURENDRA DAS ‘42265/2026‘17.06.2026 ABLAPL/5926/2026 ‘7 §A22ﬁ3£;ss‘u ‘
|52 |SURENDRA DAS |42266/2026|17.06.2026 |ABLAPL/5923/2026 |7 | SR
|53 |S.BEHERA 142271/202617.06.2026 |[WP(C)/17602/2026 |7 | SR
54 |S.S.MALLICK |42275/2026|17.06.2026 |WP(C)/2257/2026 |10 | SR
|55 |R.K.MALLICK |42276/2026|17.06.2026 |ABLAPL/5775/2026 |10 | o |
|56 |P.BEHERA 142278/202617.06.2026  |[WP(C)/18294/2026 |10 | c |
|57 |P.BEHERA 142279/202617.06.2026  |[WP(C)/18293/2026 |10 | c |
|58 |N.K.ROUT 142286/202617.06.2026 |[WP(C)/16586/2026 |10 | c |
59 |D.D.NAIK 142287/2026(17.06.2026 WP (C)/17266/2026 |10 | c |
|60 |B. BEHERA 142290/2026(17.06.2026  |CRLMC/1857/2026 |10 | lc |
|61 |SUBAS SAMAL |42292/2026|17.06.2026 |CMP/942/2026 7 | o
62 |N K ROUT 142293/202617.06.2026 |ABLAPL/6156/2026 |10 | v |
63 | ARROT KOMER 142294/202617.06.2026  |aBLAPL/5909/2026 |10 U

60 |ERST KOMER 149995/202617.06.2026  |aBLAPL/6510/2026 |10 U

|65 |S K RATH 142296/2026|17.06.2026  |[WP(C)/42583/2023 |10 | u |
|66 |S K RATH 142297/2026(17.06.2026 WP (C)/42617/2023 |10 | v |
67 |S K RATH 142298/2026(17.06.2026 WP (C)/42589/2023 |10 | o
|68 |G BARIK 142299/202617.06.2026 |ABLAPL/5925/2026 |10 | c |




‘69 iy ‘42300/2026‘17.06.2026 WP (C) /30893/2022 ‘10 ‘ U ‘
70 |H S PANDA 142301/2026(17.06.2026 |BLAPL/9056/2013 |10 | u |
71 |s K RATH 142302/2026(17.06.2026 WP (C)/42619/2023 [10 | v |
|72 N K ROUT 142303/2026(17.06.2026  |ABLAPL/6167/2026 |10 | |
‘73 D K JENA ‘42304/2026‘17.06.2026 WP (C)/17374/2026 ‘10 ﬁiégg’fﬁig‘U ‘
74 |H K PANDA 142305/2026(17.06.2026 WP (C)/5696/2026 |10 | u |
175 |L D PANDA 142306/2026(17.06.2026  |CONTC/1277/2026 |10 | v |
76 |R K BARIK 142307/2026(17.06.2026 WP (C)/7557/2013 |10 | v |
177 |R K BARIK 142308/2026(17.06.2026 WP (C)/7555/2013 |10 | v |
78 |R K BARIK 142309/202617.06.2026  |[WP(C)/7547/2013 |10 | |
79 |B K SWAIN 142310/202617.06.2026 |[WP(C)/18137/2026 |10 | u |
180 |P BASTIA 142311/202617.06.2026 |CMP/810/2023 7 | u |
81 |B K SWAIN 142312/202617.06.2026  |[WP(C)/17374/2026 |10 | u |
82 |B K SWAIN 142313/202617.06.2026 |[WP(C)/18120/2026 |10 | u |
183 B K SWAIN 142314/2026[17.06.2026 |WP(C)/18146/2026 |10 | CHE
|84 |M NAYAK 142315/202617.06.2026 |ABLAPL/5635/2026 |10 | |
‘85 ggiiEATH ‘42316/2026‘17.06.2026 ABLAPL/12952/2023‘1O ’ ‘U ‘
86 |R.K.BARIK 142317/2026[17.06.2026  |WP(C)/7550/2013 |10 | u |
|87 |R.K.BARIK 142318/2026(17.06.2026 |[WP(C)/7556/2013 |10 | CHE
88 |R.K.BARIK 142319/2026(17.06.2026 |CRLMC/1846/2026 |10 | v |
189 |M NAYAK 142320/202617.06.2026 |ABLAPL/6033/2026 |10 | N
90 |R.K.BARIK 142321/2026(17.06.2026 WP (C)/14390/2026 |10 | S
191 |M.R.PADHI 142322/2026(17.06.2026 WP (C)/34881/2025 |10 | v |
92 |S.C.SUNDARA [42323/2026|17.06.2026 |ABLAPL/5942/2026 |10 | S
193 |M NAYAK 142324/202617.06.2026 |ABLAPL/6034/2026 |10 | v |
194 |A.DAS 142325/2026(17.06.2026  |BLAPL/13978/2025 |10 | o
|95 |N K ROUT 142326/2026(17.06.2026 WP (C)/17338/2026 |10 | o
196 |P.K.SAHOO 142327/2026(17.06.2026 WP (C)/5027/2026 |10 | v |
197 |S.K.KAR 142328/2026(17.06.2026  |CRLA/345/2006 0 | v |
198 |S.K.KAR 142330/2026(17.06.2026 | JCRA/25/2001 0 | v |
199 |S.K.KAR 142332/2026(17.06.2026  |JCRLA/77/2010 0 | u |
1100 A DAS 142333/202617.06.2026  |[WP(C)/17820/2026 |10 | v |
1101 |S.K.KAR 142335/2026(17.06.2026  |FAO/410/2005 0 | v |
1102 |J.PANDA 142338/202617.06.2026  |WP(C)/22449/2024 |10 | u |
1103 A DAS 142340/202617.06.2026  |[WP(C)/15573/2026 |10 | u |
104 |L D SAHOO A  |42342/2026|17.06.2026 |WP(C)/8612/2003 |10 | v |
1105 |L D SAHOO A  |42343/2026|17.06.2026 |WP(C)/18007/2026 |10 | v |
1106 M NAYAK 142344/2026(17.06.2026  |ABLAPL/6042/2026 |10 | u |
1107 |P BASTIA 142346/2026(17.06.2026 |CMP/810/2023 0 | v |
1108 B K SWAIN 142348/2026(17.06.2026 WP (C)/18140/2026 |10 | v
1109 [B XK SWAIN 142350/202617.06.2026 |[WP(C)/18141/2026 (10 | u |




‘110 BALARAM NAYAK 42351/2026‘17.06.2026 ABLAPL/5902/2026 ‘7 éAggﬁ3£§ss‘ ‘
111 B K SWAIN 142352/2026(17.06.2026 WP (C)/18116/2026 |10 | u |
1112 [B K SWAIN 142355/2026(17.06.2026 WP (C)/18107/2026 |10 | v |
113 |A.K.DAS 142356/2026(17.06.2026 |0JC/2023/1993 7 | v |
114 |A.C.MOHANTY [42357/2026|17.06.2026 |0JC/2086/1995 7 | v |
[ | | Total 1113

N I C (Software Team)




